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over 100 feared missing in Kerala hill station; relief operations delayed”. 
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Government of India 

Ministry of Environment, Forest & Climate Change 

 (ESZ Division) 

**** 

 

STATUS OF ECO-SENSITIVE ZONES (ESZ) NOTIFICATION - KERALA 

I. Number of Protected Areas KERALA 24 PAs 

II. 
Number of ESZ proposals (Protected Areas) received in the 

Ministry 
18 (for 24 PAs) 

 
II (a) Number of Final ESZ Notification (Protected Areas) Issued 1 (for 1 PA) 

 

II (b) Number of ESZ proposals (Protected Areas) where draft 

notification expired and revised proposal awaited from State 

Govt. 

- 

 

II (c) Number of ESZ proposals (Protected Areas) and additional 

information awaited from State Govt. 
9 (for 14 PA) 

 
II (d) Number of ESZ proposals (Protected Areas) under process in 

the Ministry 
8 (for 9 PA) 

III. Number of ESZ proposals (Protected Areas) not yet received 0 

 

II (a) FINAL NOTIFICATION ISSUED 
 

S. No. 
Name of the Protected Areas Present Status 

1.  Mathikettan Wildlife Sanctuary Final Notification published on 28.12.2020 

 

II (c) DETAILS OF THE PROPOSALS FOR WHERE ADDITIONAL INFORMATION 

AWAITED FROM STATE GOVT. 

1. Malabar Wildlife 

Sanctuary (WL-

Division) 

 

Re-Notification issued on 05.08.2020 and expired on 

31.07.2022 

 

Revised Proposal received on 13.10.2023 and Additional 

Information received on 15.07.2024. 

 

6

Annexure-2



Sent to WII for comments on 22.07.2024. Comments 

received on 13.09.2024.  

 

Additional information sought from State Govt. vide letter 

dated 18.09.2024 regarding geo-coordinates, maps, land 

details, villages etc. is still awaited from the State Govt. 

Proposal/Addl. Information received on 20.02.2024, 

15.07.2024 and 06.01.2025.  

 

Sent to WII for comments on 18.02.2025. WII comments 

received on 15.04.2025.  

 

Letter issued on 29.04.2025 to Addl. Chief Secretary, Kerala 

for submit the additional information those indicated by WII 

in their comments. The information is still awaited from the 

State Govt. 

2. Thattekkad Wildlife 

Sanctuary (WL-

Division) 

 

Re-draft published on 29.09.2020 and expired on 24.09.2022 

 

Revised Proposal received on 13.10.2023 and addl. 

Information received on 04.05.2024. Proposal forwarded to 

WII for comments on 15.05.2024. Comments of WII 

received on 22.05.2024. 

 

Additional information sought from State Govt. vide letter 

dated 29.05.2024 and 12.07.2024 regarding land details, 

demographic patterns, maps etc. is still awaited from the 

State Govt. 

3. Wayanad Wildlife 

Sanctuary (WL-

Division) 

 

Draft published on 28.01.2021 and expired on 23.01.2023 

 

Proposal received on 13.10.2023 & Proposal/Information 

received on 20.02.2024. Additional information sought from 

State Govt. vide letter dated 14.03.2024 and 12.07.2024 

regarding flora and fauna, kml/shape files is still awaited 

from the State Govt. 

4. Periyar Tiger Reserve 

(2 PAs) (WL-Division) 

 

Initial draft notification published on 31.03.2016 and expired 

on 27.09.2017. 

 

Revised proposal received on 22.06.2021 and Additional 

information received on 25.01.2022.  

 

Letter issued on 19.05.2022 to CWLW & 03.08.2022 

19.05.2023 to Principal Secretary (F) for offer your remark 

on the observations made by WII; or submit revised proposal 
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incorporating the suggestions made by WII. Information 

received on 05.08.2023 by mail.  

 

Additional information sought from State Govt. vide letter 

dated 22.08.2023 for provide the details of consultation with 

the State Govt. of Tamil Nadu in accordance with the 

guidelines of the Ministry dated 9th February, 2011 as made 

mandatory by Hon’ble Supreme Court of India order dated 

26.04.2023. Additional information sought from State Govt. 

vide letter dated 12.07.2024 regarding flora and fauna, 

kml/shape files and map is still awaited from the State Govt. 

5. Chimmony Wildlife 

Sanctuary (WL-

Division) 

 

 

Re-draft published on 25.11.2020 and expired on 

20.11.2022. 

 

Additional information sought from State Govt. vide letter 

dated 03.03.2024 and 12.07.2024 regarding flora and fauna, 

kml/shape files.  

 

Addl. Information received on 23.12.2024. Mail sent on 

08.01.2025 for submit the GIS Shape/ KML Files of 

Protected Area and their ESZ. 

 

Sent to WII for comments on 03.02.2025. Comments of WII 

received on 19.02.2025. Letter issued on 26.02.2025 to 

Additional Chief Secretary, Kerala for submit the additional 

information. The information is still awaited from the State 

Govt. 

6. Eravikulam National 

Park (+4 PAs)  

(WL-Division) 

 

Re-draft published on 12.01.2021 and expired on 07.01.2023 

State requested for submission of revised proposal vide 

Ministry letter dated 15.05.2023 and reminder dated 

07.06.2023.  

Revised proposal received on 12.12.2024 and referred to 

State Govt. for additional information. Revised proposal 

received on 21.12.2024 and additional information received 

on 11.04.2025.  

 

Sent to WII for comments on 09.05.2025. Comments of WII 

received on 03.06.2025.  

Letter issued on 08.06.2025 to Additional Chief Secretary, 

Kerala for submit the additional details as those indicated by 

WII in their comments. The information is still awaited from 

the State Govt. 

7. Choolannur Pea Fowl 

Sanctuary 

Re-draft published on 25.11.2020 and expired on 20.11.2022 
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(WL-Division) 

 

State requested for submission of revised proposal vide 

Ministry letter dated 15.05.2023 and reminder dated 

07.06.2023. Reminder sent on 01.01.2025 

8. Peechi Wildlife 

Sanctuary (WL-

Division) 

 

Re-draft published on 25.11.2020 and expired on 

20.11.2022 

 

Revised proposal received on 13.10.2023. Additional 

Information received on 20.02.2024 and Information 

received on 04.05.2024. 

 

Additional information sought from State Govt. vide letter 

dated 16.05.2024 and 12.07.2024 regarding word files and 

kml/shape files etc. 

 

Addl. information received on 04.12.2024. Sent to WII for 

comments on 09.12.2024. Letter issued on 29.01.2025 to 

Addl. Chief Secretary, Kerala for submit the additional 

details those indicated by WII. The information is awaited 

from State Govt. 

9. Aralam Wildlife 

Sanctuary 

(WL-Division) 

 

Re-draft published on 20.07.2020 and expired on 

15.07.2022 

 

State requested for submission of revised proposal vide 

Ministry letter dated 15.05.2023 and reminder dated 

07.06.2023.  

 

Revised proposal received on 31.01.2025 and forwarded to 

WL-Division. Letter issued on 10.02.2025 to Additional 

Chief Secretary, Kerala for submit the additional 

information. The information is awaited from State Govt. 

 

II (b) DETAILS OF THE PROPOSALS (PROTECTED AREAS) UNDER PROCESS IN 

THE MINISTRY. 

S. No. 
Name of the Protected Areas Present Status 

1.  

Mangalavanam Bird Wildlife 

Sanctuary (ESZ-Division) 
Re-draft published on 07.09.2020 and expired 

on 02.09.2022 

 

Proposal received on 13.10.2023 and after 

comments of WII and examination in WL-

Division. The proposal was received on 

17.10.2024 in ESZ-Division. 
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Re-draft notification published on 

02.05.2025. The proposal will be considered 

in 58th ESZ Expert Committee Meeting for 

further recommendation. 

 

2.  

Silent Valley National Park  

 

Re-draft published on 27.10.2020 and 

expired on 27.10.2022 

 

Revised proposal received on 13.10.2023 and 

Additional information sought from State 

Govt. vide letter dated 17.11.2023 regarding 

geo-coordinates, maps, shape/kml files etc. 

Information received on 07.01.2025 forwarded 

to WII for comments and after comments of 

WII and State Govt. 

Proposal received in ESZ-Division on 

25.04.2025 and under examination. 

3.  

Parambikulam Tiger Reserve (WL-

Division) 

 

Draft re-notified on 28.01.2021 and expired on 

23.01.2023 

 

Revised proposal received on 13.10.2023 & 

Proposal/Information received on 20.02.2024. 

Additional information sought from State 

Govt. vide letter dated 14.03.2024 and 

12.07.2024 regarding flora and fauna, 

kml/shape files.  

 

Additional Information received on 

23.12.2024. Sent to NTCA and WII for 

comments on 02.01.2025.Comments of WII 

received on 15.01.2025 and NTCA comments 

received on 05.02.2025.  

 

Letter issued on 16.02.2025 to Additional 

Chief Secretary, Kerala for consider the 

suggestions of WII and NTCA and submit the 

proposal and essential information. 

 

Proposal/Addl. information received on 

11.03.2025 and forwarded to WII and 

NTCA for comments on 23.06.2025. 
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4.  

Shendurney Wildlife Sanctuary 

(WL-Division) 

 

The information is still awaited from the State 

Govt. 

 

Revised proposal received on 13.10.2023 and 

20.02.2024. 

 

Additional information sought from State 

Govt. vide letter dated 14.03.2024 and 

12.07.2024 regarding areas, maps, shape/kml 

files etc. 

Additional Information received on 

23.12.2024.  Sent to WII for comments on 

17.12.2024. 

Letter issued on 21.05.2023 to  

Additional Chief Secretary, Kerala for submit 

the revised proposal. 

 

Proposal/additional information received on 

20.02.2024 and 23.12.2024.  Sent to WII for 

comments on 17.12.2024 and comments of 

WII received on 14.01.2025. 

 

Letter issued on 29.01.2025 to Addl. Chief 

Secretary, Kerala for submit the additional 

details those indicated by WII. Additional 

Information received on 07.05.2025.  

Again, Sent to WII for comments on 

13.05.2025. 

5.  

Neyyar & Peppara Wildlife 

Sanctuary 

(2 PA) (WL-Division) 

 

The draft re-notified on 25.03.2022 and 

expired on 19.03.2024.  

Reminder sent on 01.01.2025. Revised 

proposal received on 31.01.2025 and 

forwarded to WL-Division. 

Proposal received in ESZ-Division on 

12.06.2025 and under examination. 

6.  

Karimpuzha Sanctuary 

 

Proposal received on 06.11.2023. 

Additional information sought from State 

Govt. vide letter dated 21.11.2023 and 

12.07.2024 regarding extent, maps, kml/shape 

files etc. is still awaited from the State Govt. 

Proposal received in ESZ-Division on 

27.04.2025 and under examination. 
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7.  

Idduki Wildlife Sanctuary  Re-draft published on 05.08.2020 and expired 

on 08.08.2022 

 

Revised proposal received on 13.10.2023 and 

addl. Information received on 20.02.2024  

 

Letter issued on 13.03.2024 and 12.07.2024 to 

Addl. Chief Secretary, Kerala for submit the 

Gazette Notification of the PA and GIS 

Shape/KML. 

 

Additional Information received on 

23.12.2024.  Sent to WII for comments on 

26.12.2024. 

 

Comments of WII received on 14.01.2025. 

Referred to State Govt. for information as per 

comments of WII. 

 

Proposal received in ESZ-Division on 

24.04.2025 and under examination. 

8.  

Kottiyoor Wildlife Sanctuary (WL-

Division) 

 

Re-draft published on 24.08.2020 and expired 

on 19.08.2022 

 

Revised proposal received on 13.10.2023 and 

Addl. Information received on 03.09.2024. 

Sent to WII for comments on 05.09.2024. 

Comments of WII received on 11.09.2024. 

Additional information sought from State 

Govt. vide letter dated 18.09.2024 regarding 

geo-coordinates, maps etc.  

 

Additional information received on 

03.07.2025 and sent to WII for comment on 

03.07.2025. 

 

 

**** 
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